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1271 Wrirten Answers [25 NOV. 1969] to Questions 1272

NARMADA R'VER WATER DISPUTE T[MINISTERS" VISITS ABROAD
535. SHRI FAM SAHALI : 536. SHRI J. P. YADAV : Will the
SHRI NAND KISHORE PRIME MINISTER be pleased to state
BHAIT : the number of Union Ministers who
: went abroad after the propogation of
SHRI JAGAT NARAIN : the last Session of Parliament and the

. .. names of the countries visited by them
AI\‘H)]HP%%}IEZA;}E::eliyle:sfec{[{tglsct}ﬁg-ION and the purpose of their visists to these

countries 7]
(a) whether the Narmada River . - . . o e
water dispute has since been referred faw Aaea |7 T Fﬂ‘l‘(’af’f 9io Hio

to a tribunal; AA) : g TFEEY FT ST W AR

(b) if so, by when the judges of the | =z=
tribunal are likely to be appointed and \gr E\ﬁ @- G RN
whether the Madhya Pradesh Govern- ST

ment had been consulted in this res-

pect; and #{THE MINISTER OF STATE IN
. THE MINISTRY OF  FINANCE
(¢) if nof, he reasons therefor ? (SHRI P. C. SETHI) : The informa-

tion is being collected and will be laid
THE DEPUJTY MINISTER IN | on the Table of the House as soon as

THE MINISTRY OF IRRIGATION | gyailable.]
AND POWER (PROF. SIDDHE-
SHWAR PRASAD) : (a) Yes, Sir.

IRRIGATION PROJECTS IN ANDHRA

(b) and (¢) The Tribunal consist- ! PRADESH
ing of the following judges nominated
by the Chief Jastice of India was cons- ' 537. SHRI Y. ADINARAYANA
tituted on 6th October, 1969 :— REDDY : Will the Minister of IRRI-

. . . | GATION AND POWER be pleased to
(1) Shri fustice V. Ramaswami, | gtate :

the then Jndge of the Supreme o

Court—(Ch:irman). (a) whether it is a fact that the

. . World Bank has agreed to finance some

(2) Shri V. P. Gopalan Nambiar, | Irrigation Projects in Andhra Pradesh;
Judge of the Kerala High Court—

(Member). | (b) if so, whit are those projects;
d
(3) Shri G. C. Mathur, Judge of an
Allahabad High Court—(Member). (c) whether there is any order of

priority in the assistance of the World
According to |he provision of Section | Bank amongst these projects?

4 of the Inter-State Water Disputes
Act, 1956, the Chairman and members THE DEPUTY MINISTER IN
of the Tribunil are nominated by the | THE MINISTRY OF IRRIGATION
Chief Justice of India from amongst | AND POWER (PROF. SIDDHE-
the sitting Judges of the Supreme | SHWAR PRASAD) : (a) Yes, Sir
Court or of a High Court. The Act | The World Bank are considering
does not provide for any consultation | proposals for financing three Irrigation

with State Gcvernments. Projects in Andhra Pradesh.
e . (b) (i) Pochampad Project;
#vat grer fadmi & IR (ii) Godavari Barrage: (iii) Krishna-~

Godavar: Delta,

536: il Erl'rEﬁ;ﬁ bl HIEET ' ffHT (c) The World Bank has drawn up
et HaAY 2 FATH FT FAT FE0 % HEY | a programme for  appraising these
¥ foor T geiRa ¥ qung e | three projects depending on their con-

N veninence as follows :—
g war  fRw Ut SEN #E-

) Pochampad . . November, 1969
Fra ¥ I oFr S fRar T SEw \‘ Godavari Barrage . February, 1970

ZTT 39 2o T AT I & gggq coll \ Krishna-Godavari Delta  March, 1970

o7 ? ( +{ 1 English translation.



